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Shri Rstht: I think the hon. Mem
bers suggestion it that if then people 
are being exploited, vertainly »me- 
thing should be done  We shall con
sider this also

Shrt  Sonavaae: overnment  had 
appointed this committee to go into tbe 
working condition* ot the scavengers 
Have the recommendations  of  this 
committee been accepted by the ov
ernment* What steps are taken against 
the defaulting municipalities or cor
porations which do not follow these 
recommendations

Shri Bathi: This question may be 
addressed to the Health Ministry.

Shri K M. Abraham: May 1 know 
from tbe Minister whether tbe ov
ernment are proposing to give some 
interim relief to these workers before 
the final decision on tbe committee* 
tt •ommendatjons

Shrt Bathi: No. there is no question 
of any interim relief and we are await
ing the report ot the committee
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The Minister of State fas the Depart
ments ot Parliamentary Affair* and 
Communlcattaas (Shri I. K- njral):
(a)  No. Sir  enerally no imports 
are required  The exceptions to this 
are made when for reasons of economy 
equipments utilising latest techniquea 

•re Imported

(b) Less than ten per cent in value 
and confined essentially to oea tgrPt <? 
microwave equipment and the 37 
circuit coaxial line equipment

(c) The microwave system has been 
designed and the 7 circuit transis
torised coaxial line equipments 
been taken up for design in the T«>»- 
communication Research Centre Twj* 
will  become  available  progressively 

within three years-
*
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Shri s. S· Kothari : The telephone 
exchanges in the leading cities of 
India like Bombay, Delhi and Madras 
are going to be equipped with rross 
bar automatic dialling systems but 
Calcutta, I belieV'e, [s not equipped 
with the same type of equipment. 
Calcutta is a live city, it should not 
be treated as ·a dead city. What efforts 
are going to be made to bring it at a 
par with other cities in regard to 
automatic cross ba� dialling S)'.Stems? 

Shri J. K. Gojral : I think the hon. 
Member is under a wrong impression. 
Calcutta is not at all barred wherever 
we put ,up new equipment, we put 
up cross bar equipment. We are not 
p·utting any other equipment in any 
automatic exchange. Therefore. when
ever additions are made in Calcutta 
also, they are made on this basis. 

Shri S. S. Kothari: What about con
necting Calcutta with other cities
ne 'has ·not answered . that .. 
·i\60 r.s:..:_,:i · • \..!. :-,:-. · 

Shri J. K. Gujral : I did not under
stand the hon. Member because un
fortunately he used wrong terminology. 
So far as connection with other cities 
is concerned, .Calcutta i!S not being 
treated adversely. We have a phased 
programme to connect the entire 
country by the STD on a universal 
basis and Calcutta will receive it next. 
We are working at the scheme and it 
is one c,f our first phases'. It will 
receive attention. 
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Sbri I. K. Gujra.l :  I must correct 
the bon. Member., What I said was 
that "so far as I know". I preambled 
my reply with that. 

Mr. Speaker: I know, but the same 
Ministry cannot do that. If a letter 
bas been written to the Cabinet Minis-
ter, the Minister cannot reply as "1 ds 
not know." Then he should not reply 
lf he does not know. 
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Dr. Karni Singh: May I knO'W if it 
has been brought to the attention of 
the bon. Minister that communicatloDI 
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of cities on the India-Pakistan border 
with Delhi are so poor that it is almost 
impossible to get through. I was told 
b7 the hon. Minister that this is caused 
b,. a great deal of theft and wire-
eutting. Ma7 I know what steps the 
~ r m  are taking to restore the 
-cOmmunication between the border 
.cities and Delhi so that no such 
1rouble occurs? 

Tile Minister of Parliamentary Affairs 
2lld Communications (Dr. Ram Sobhag 

~  It is true. We have brought 
this matter to the attention of the 
Chief Ministers there, and I have 
~  some replies also from the 
concerned Chief Ministers, and they 
are taking suitable steps. I also know 
t)lat Bikaner City is very difficult to 
get at, but we are taking steps to 
overcome the difficulties. 

Shri R. Barua: May I know whether 
1be hon. Minister is in a position to 
cover the enUre eastern region with 
the micro·wave system and, if not, bow 
loog will it take for the Government 
to cover the entire eastern region with 
this system! 

Shri L K. GujraJ : As at present, 
most of the eastern region is covered 
by the m ~r · a  system and is con-
nected with Calcutta; we are further 
extending the system to cover 1be whole 
ft!cion. 
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Shri L K. Gojral: I think the hon. 
Member is justified in his complaint 
that the telephone service is not as 
.efticiei\t as it should be. The· main 
~ l  for this is that we are unable 
t'6 ',fupply. or equip the l ~  to 
tbe standards ·as they s'houid ·be, "due 
to the paucity of funds. I am sure it 

more funds are a\*ailable, the tele-
phone service will imprcve. 
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Shri 1. K. Gujral : The bon. Member 
has asked for the list of towns; it is a 
long list; but I think most of the im-
portant towns are connected. 
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12.00 hrs. 

SHORT NoTICE QuESTION 

Postal Racket 

+" 
S.N.Q. 23. Shrimati -Tarkeshwari 

Sinha: 
Shri D. c. Sharma : 

Will the Minister of Commanlca&iou 
be pleased to state: 

(a) whether a postal racket has been 
recently unearthed in Calootta; sed 

(6> if .io, the extent of loss aui!eted 
b7 ~ public ·and Govemment aa . a 
result of the activities of the ea.u«! 




